
 P a g e  | 1 

CENTRAL ELECTRICITY REGULATORY COMMISSION 
3rd & 4th floor, Chanderlok Building, 36-Janpath,  

New Delhi-110001 
 

No. Engg/Tr.Pricing/Validation/L-1/44/2013/CERC     Dated: 12.11.2013 

To 

Members of the Validation Committee  
& Generating Companies 
(as per list enclosed) 

 

Subject:   6th   Meeting  of  Validation  Committee  for 4th quarter of the year 2013 – 2014 

(January to March, 2014 )  for  implementation  of  CERC (Sharing  of  Inter-

State Transmission  Charges  and  Losses), 2010 - Notice regarding 

postponement of the meeting. 

(Ref:- Even later dated 11/11/2013) 

Sir, 

                                                                                                                                                                                                                                                               

I am directed to state that the 6th Validation Committee Meeting which was scheduled 

on 18.11.2013 is postponed due to unavoidable reasons. This meeting now shall be 

held at 3 p.m on 19.11.2013 in NLDC Conference Room. All the members of the 

Validation Committee and Generating Companies are requested to attend the meeting 

through video conferencing from respective RLDCs.  

RPCs and RLDCs are requested to host this meeting notice on their web site and also 

to coordinate with the representatives of all State Transmission Utilities and Generating 

Companies to facilitate them to attend the meeting through video conferencing facility 

available at the RLDCs.  

Load Generation balance data is available at CERC/NLDC website. 

The meeting shall be preceded by Lunch. 

 

Encl: As above 

(Vikram Singh) 

Dy. Chief (Engg.) 

 


